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s TREgT S TSR {1

e fawelt, 19 5, 2026

FT.3M. 3316(37).— Fral T AT A, TET TSHRT AT a7, 1956 (1956 F1 48) (R =T = &
TET I ATATAIH Fgl AT 7 ) T T 3F il 3T T (1) F ST ST T T2 AT ALHIT F G2 T aed
T ST HATAT T ATEG=AT H&AT 1.3, 3437 qrg 25/07/2025, ST T & TISTI=, FHTETIOT, ST
I, gve 3, ITGE (i) H THTIAT ¥ T T, FTT AT U7 § ZIEToE ULl HIE UL F7T THRFITHE HILS,
NH (O) TR & @gd NH-163G (T - @FH) TT I TH TRET T & gEH orer § Y. Aoy
i @ fESTe+ ¢h.220.480 (Tt @aTE 30.830 km) UT 4-F THFH Faleg FAhIeS gred qaerd FT fAaTor
(TRST-11) TR (ATSTHRLA [ AT A T a1, A1), AL, THEA AT TATAT 6 [ol0 I ATSE=AT 7
IuTaE A=t # fAfAfEe g 1 st w2 % oo smer & "o #i off

ST ITH ATELAAT T AT Ih AT THAA %0l GTT 3F il ITLATT (3) o el qarira 06/08/2025 Fr
“F 1Bg [ERee1]” , 06/08/2025 T “HAT q@THT” IAT § YHTAT FRAT 3T 9T ; ST H{f =0 qH | Fle

Safr ST T g% €

4585 G1/2026 @)
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S HETH AT 7 36 STTATHIH il &TeT 3% Al STLTT (1) F AT H, Fea T TR I SqAT
BRICEE U

qA: AT, Fral T TLHRTL, TAT ITIAFTET T 3Th RATE 9T T A 9T 3T I<F ATAa| T &y 39
T ITLTT (1) BT T& RAT T TN Fd U, g TTTUT FAT ¢ 16 3 A= 1 § A= Ee i 1 @i
ST o forT st o ST =R ;

ST T, el LT, Sh ATAHIH AT 7T 3T AT ST (2) F SATHLOT § 7 HTIUT FAT § o
TH ATIGEAT o TSI § TR T, 36 ATLAT | AT G a9 Aeeat & G grae arcdieds &9 9
Fear g § g g Srusft

AT
AT 5T | IEfee U=l #I€ T 9+ shMtaa e, NH (O) TR & dgd NH-163G (T -
GEAH) T TCATHAGHT M9 § GFIH Sef § 9. dahedTIH T aa fesire ¢h.220.480 (F1 @aTs
30.830 km) 9% 4-37 TAH Filog MAthies gred A & fAator (F36s-111) F forw sreter i sirer At
=T FfEd et /= da fawm)
TS T AT AT IEEEA I RCE
EALEY eI H&AT AR ER || AR HR | (R EAE || g Reas st
e (BFATH) FT AT
1 2 3 4 5 6
AT T ATH: GFHH (FLA)
UEEIEICHA S
1 247 fRsft () SRl 0.0961115|[ATSg AT Taeg/a
GRYRNIN
247
2 247 fsft (72T ERl 0.0151755|[FTSTET ERATTaTer Tey/ar
TTLZAT
247
3 247 REIEEED R 0.037713|[FST ATl Saeg/aAr
GRYRNIN
247
4 249 fAsft (72T) SR 0.02| (A=At FrFrer dey/e
REIEIES
249
5 298 fAsft (72T) SRl 0.032|[T&dt ife=ma war
/AT FARZAT
298
6 299 st (T2) ERl 0.273159||FFeAT= FiFoIT Ssreg/ar
fiffare e ue s
CUEEIEEE R TE
AT
299
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7 299 st (T2T) EEl 0.171989|[fFeTe FfFT Zawg/=
e e v s
CUEEIEEIE R TE
AT

299

8 300 it (72T ERl 0.0694735([FT<g AT Tawg/a
GRYRMIN

300

9 300 fRsft () SRl 0.0354095|[3TSg ATHEAT e/
GESR I

300

10 300 st (T2T) el 0.010117|[TfTEET T
300

11 301 forsft (T2T) Bl 0.0050585||TFTS FfAT Taeg/ar
ffFame e v FFers
CUEEIGIIE IR IE
AT

301

12 301 fRsft () SRl 0.161872||[FTs Tearera day/a
qIHIT

301

13 Sl TETE SRl 0.015|[ETT

Donka

AT T ATH: TLATHTIAT

T T ATH: TATEITAT

14 213 st (2T =TT 0.0586338|[7TE
213

15 214 fRsft () SRl 0.234204|[FIHTET FUIT HIET
/3T 33T 770, FHIST
ATErAT S/ FE0rT
Hig, AghisT AaT
T/ FO0T /e

214

16 215 fAsft (72T) Bl 0.0951753|[FIFI=T Trer feherre &7
RIEEIRE]

215

17 217 EEIRED HEl 0.0607028|[=T e
217

18 206 fRsft (zT) SRl 0.0075877|[H=ATY U= T Te/a
TTATAT HT0T

206




THEGAZETTEOFINDIA : EXTRAORDINARY

[PART I1I—SEC. 3(ii)]

19

207

ST

2

0.5311425

ERCCIECIRE I TN E= Ry

20

207

A

0.414797|[¥

21

207

ST

A

0.6525465|[

P

0.0556435

AT AN /A AT
161

P

0.0243565

161

24

162

P

0.0164363

AT A AT T/
REEN
162

25

162

P

0.14164

AT TATHT U/
fererer
162

26

162

2

0.2326942

AT AT TR/ FrEAT
162

27

162

A

0.283276

STToAT ALHT T/
TRAT

162

28

162

A

0.536201

THTIeAT AT U/
oz F= T
162

29

285

SRl

A

0.0370171

EIRINE IR CER Il
/3T Fe AT
285

30

285

P

0.285805

e, Feeft gy oo,
TTANTET ST,
IERIKCIREGICR IR
T/ TTHITEH

285

Total

4.6109377

[®7.9. NHAI/PIU-KMM/W-K/DPR/LA/3a/2018/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th June, 2026

S.0. 3316(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
andHighways, vide S.0.No. 3437 Dated:25/07/2025 published in the Gazette of India, Extraordinary, Part Il, Section
3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for Construction of 4-Lane Access Controlled Greenfield Highway section
on NH-163G (Warangal - Khammam) from Thallasenkesa village at Design ch.189.650 km to V.Venkatayapalem
village in Khammam district at Design ch.220.480 (total length 30.830 km) under other Economic Corridor, NH (O)
programme on Hybrid Annuity Mode in the State of Telangana (Package-I11))

And whereas the substance of the said notification has been published in “The Hindu” dated 06/08/2025 ,
“Mana Telangana” dated 06/08/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-163G in the stretch of
Construction of 4-Lane Access Controlled Greenfield Highway section on NH-163G (Warangal - Khammam) from
Thallasenkesa village at Design ch.189.650 km to V.Venkatayapalem village in Khammam district at Design
¢ch.220.480 (total length 30.830 km) under other Economic Corridor, NH (O) programme on Hybrid Annuity Mode in
the State of Telangana (Package-I11))

State: TELANGANA ||District: KHAMMAM |
SI. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 0 4 | 5 | 6 |
[Taluk: Khammam (Rural) |
[Village: Thirdala |
1 247 Private (Patta) |(|Dry 0.0961115|(Boddu Savitri W/o
Narayana
247
2 247 Private (Patta) |[Dry 0.0151755||Bojedla Harigopal S/o
Badhraiah
247
3 247 Private (Patta) |(|Dry 0.037713|(Boddu Savitri W/o
Narayana
247
4 249 Private (Patta) |[Dry 0.02|[Veerelli Sampath S/o
Yugandhar
249
5 298 Private (Patta) |(|Dry 0.032|[Paturi Srinivasa rao
S/o Satyamayya
298
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299

Private (Patta)

Dry

0.273159

Kilaru Sunitha W/o
Srinivasa rao and
Kilaru Srinivasa rao
S/o Laxmaiah

299

299

Private (Patta)

Dry

0.171989

Kilaru Sunitha W/o
Srinivasa rao and
Kilaru Srinivasa rao
S/o Laxmaiah

299

300

Private (Patta)

Dry

0.0694735

Boddu Savitri W/o
Narayana
300

300

Private (Patta)

Dry

0.0354095

Boddu Savitri W/o
Narayana
300

10

300

Private (Patta)

Dry

0.010117

existing Road
300

11

301

Private (Patta)

Dry

0.0050585

Kilaru Sunitha W/o
Srinivasa rao and
Kilaru Srinivasa rao
S/o Laxmaiah

301

12

301

Private (Patta)

Dry

0.161872

Kilaru Yellarao S/o
Satyamayya
301

13

Donka

Government

Dry

0.015

Donka
Donka

|Ta|uk: Raghunadhapalem

|Vi||age: R

agunadhapalem

14

213

Private (Patta)

Dry’

0.0586338

Road
213

15

214

Private (Patta)

Dry

0.234204

Manukonda Krishna
Mohan S/o Ranga rao,
Manukonda Madhavi
W/o Krishna Mohan,
Manukonda Sridhar
S/o Krishna Mohan
214

16

215

Private (Patta)

Dry

0.0951753

Manukonda Radha
Kishore So
Madhavarao

215

17

217

Private (Patta)

Dry

0.0607028

Bandi Satyam
217

|Vi||age: V

epakuntla

18

206

Private (Patta)

Dry

0.0075877

Mandanapu Upender
Rao S/o Gopala
Krishna

206

19

207

Private (Patta)

Dry

0.5311425

Varadaboina Chinna
Nageswara Rao
207
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20

207

Private (Patta)

Dry

0.414797

Mandanapu Ravinder
S/o Gopala Krishna
207

21

207

Private (Patta)

Dry

0.6525465

Mandanapu Upender
Rao S/o Gopala
Krishna

207

|Vi||age: V.

Venkatayapalem

22

161

Private (Patta)

Dry

0.0556435

Avula Srinu S/o
Kotaiah
161

23

161

Private (Patta)

Dry

0.0243565

Existing Donka
161

24

162

Private (Patta)

Dry

0.0164363

Denekula Mothu
Veeraiah S/o
Raghavulu

162

25

162

Private (Patta)

Dry

0.14164

Avula Ratnakar S/o
Biksham
162

26

162

Private (Patta)

Dry

0.2326942

Avula Srinu S/o
Kotaiah
162

27

162

Private (Patta)

Dry

0.283276

Akkipalli Laxmi W/o
Bagaraiah
162

28

162

Private (Patta)

Dry

0.536201

Akkipalli Nageshwar
S/o Veeera Swamy
162

29

285

Private (Patta)

Dry

0.0370171

Pothagani Pedda
Pullaiah S/o Kanaiah
285

30

285

Private (Patta)

Dry

0.285805

Midde Murali S/o
Krishna, Paneganti
Anuradha, Chittimuthi
Ramabaiyamma W/o
Ramdas

285

Total| 4.6109377||

[F. No. NHAI/PIU-KMM/W-K/DPR/LA/3a/2018/3D]

SHAIKH

AMINKHAN, Director
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